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Highway No. I-A and

have gone constituting these commissions are
no ordinary people. This is a very serious
matter deserving the highest attention. And |
appeal to the Government t, clarify its
thinking and to institute a high level inquiry,
headed at least by a Justice of the Supreme
Court, an official inquiry, to go into those
incidents. | conclude with just two or three
other recommendations. One is that the scale
of compensation which is being paid to the
riot victims is found to be inadequate. The
Government must clarify its thinking on
compensation to these riot victims.

The commission—more particularly the
thre, commissions constituted by the private
citizens—have found out that in some areas .

THE DEPUTY CHAIRMAN: Be precise;
there are ten others.

SHRI  JASWANT SINGH: | am
concluding. The commissions have found out
that in some areas, women had been
abducted. | would appeal te you that
Government be instructed to take vigorous
steps to recover and re-unite those women
with their families.

Finally, Delhi is the capital of the country; it
is a microcosm, and what happens in Delhi,
does not happen every where. We eonvey a
message not just to the rest of the country but
to.the.whole world as such and it is very
necessary for he sake of civilized riving in our
country that note be taken of these three
commissions which have given their reports
and. an official commission be appointed.

REFERENCE TO THE BLOCKADE OF
NATIONAL HIGHWAY NO. IA AND
CANCELLATION OF FLIGHTS AND
FROM SRINAGAR RECENTLY DUE
TO HEAVY SNOW

SHRI GULAM MOHI-UD-DIN-
SHAWL (Jammu and Kashmir):
Madam Deputy Chairperson, once

again, | draw the attention of the
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& from Srinagar recently
due to heavir snow

Central Government to the adverse effects on
the trade, commerce and industry in Kashmir
caused often by the blockade of National
Highwoy No. IA and cancellation of flights to
and from Srinagar. Ours is a long table of
sorrow and sufferings and the apathy of the
powers that be adds manifold dimension to
them. The National Highway IA, the only life-
line linking the valley to the rest of the
country, is directly maintained by the Border
Roads Organisation under the Ministry of
Shipping and Transport. Time without number
it gets blocked mainly from Udhampur to
Qazigund for days together especially during
winter due to landslides, heavy snowfall, rain
and avalanches. This road, | have a number of
times explained, lacks proper and adequate
maintenance so that snow clearing machines
are either not in working condition or are not
available in substantial number. The landslide
at Nashri has won its own notoriety so much so
that there is no road there whenever there is
con-: tinuous rain even in summer and the
bypass—a very narrow road too steep and full
of risks is very long-consuming about five
hours for a heavy vehicle to ply on. Imagine
the fate of passengers whose vehicle is
abruptly stopped on this road due to blockade.
The passengers shiver in unbearable cold with
no food and other eatables, absolutely cut of?
from all sorts of communication system,
helplessly and hopelessly. The fate of the
sheep and poultry in stranded trucks is worse
as they die of hunger and thirst on this road.
The common man in Kashmir faces acute
shortage, even total non-availability, of
essential commodities, giving a chance to the
blackmarketeers to hoard and exploit the
situation. Fruit. the main export of Kashmir,
gets damaged due to frost, snow and rain. This
sorry state of affairs gets worse when Indian
Airlines cancels its flights to and from
Srinagar. The reason given is that the Srinagar
Airport lacks proper equinment for snow
clearance and landing faciliies to the
planes in
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[Shri Guism Mohi-ud-din}
low wisildiity. Tihe people in  the
valléy mosily  depend on  tourism
wdustry end the ba] maintsnagoe
of Natanal  Highway 1A and L=
‘auirht cancullatigng of flighte 1o gnd
from Srinugur have caused irveprir-
abic Tie o 8 indvziry.  Trude
gnd commarde ate in a shambles A
defertora’ povern went g least ebn-
e witn thie welitre of fhe pee-
ple 07 P unwarmanied use of lorce
o repeceziye uepsuTes have erested
a mears for dewrists lo Foend tlelr

Lol oy he the valey,, . dduterrupe
tios . Thie by speisar o dofectors’

povanmout: iz gaverrmsrt kot &

Geftam! povespmand, .
THY DEPLTY CHAIRIIAN:  You

o,

Crinlowe with oo whleEva

SHET  obiLAn MOHT.UR-DIN
SHAWL: L=t higy  understand (L
So. Matlz o, williong of peonle wolnly
desend e tourinm indumry for thess
Yivelihned.  The recent abol'tiee  of
Phivhel Reeridlment Toarde -ng ap-
printment of seaale an ullimrwiso
thuy, =1t hasin fo eervices has ae-
centucted the problems aof educaled
wnempleypd, The neonle nf Enshmis
erave tar Justies atd cparedr dnd effee-
tive mopsures, Tos 0 pedecomd of tha
gonuine grievonecs of lhe cunmon
mun.

Madom. T would  earnesily phoad
thet the Central Goverament shodld
sop ta i that the Nuotionnl Highway
No, I-A s properly malnteined and
it iz open to vehicolay traflic (hreuch-
“ont (T vepr and it the Seinngar
Airnort gats all selentific amd modermn
equipment in adequate number o
factlitate the landing of sireraft m
inclement weather or snowiall, Thank
You.

RFFERENCE TO THE DELAY IN
THE FORMATION OF A NEW
MINISTRY IN TAMIL. NADU

THE DEPUTY CHAIRMAN: Shri

Satva Prakash Malaviya. He is not
here.  Shri Mohanan,
SHRI K. MOHANAN (Kerala):

Madam; T am thankiul to you for giv-
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ing me a chance ko raige un important
issue on the floor of this House,
through this Special Mention. Through
this Speeirl Mention, my intontion is
ta draw the mitention of the Govern-
inent and the Mouse o the verl for
prosorving  the  well-esioblished  de-
woeTwie nornzsE in tis country,  in
the background of the prosent situas
Ly Iy Tavadl Moagiae, an abpode Junt-
cd mxd w roiher pwioor cg ciuslon
e provailing in the petitisd and ed.
mindslrallye wossn al Taeal Nado due
fu the noa-farinatian of w ome Minse.
Uy alter the oo olections o dne
[lote Lazighagee, [ L plaphundte
to nata that ooarly fouor woerks have
slanged wltor e dections, Bal sl
Geave-taliop Miserr e gt inubag
power Tho rodinge purty 1m0 Tuom|
Waty gal o mpssive redertis with
Sy muppost of e plTing pact, o0 ke

Cotirv in e nount 23 unin By,
TRl baekground,  dhe g Tity
mrty b ©%d Lo fagin o nes Goy-
cinteal wrdth in g oressanable tieeo
Vhe woewly vy of the A-Indin Anns
AT nave elvelsd Mr M G Rarmu-
chandrun as their =wfor ugain. Ve
are ol 3 thatl e is eoaveicerina
Uopreeal inon New Yark hospital

There #r o opfradictary sptemonts
sl pomorie sppesting 0 the Press
every duv [ pepend 1 s DOt
canditiot,  An AfhIndic Aans DMK
Mrspduey fy 1€ Hopss berself riised
some doubiy iy pohlie cegarding the
authenfioiry of the laters ypd mes.
suges eoming Tevm New York . in-
Trermtinne B

SHRT ALADI  ARUNA wlias V.
ARUNACIHTALAM: When we have oo
doubts about i why should you. ..
(luterruptionn)

SHRI K. MOHANAN: Even a Mem-
ber of your own Party had ¢ nfeid o
ted this, (Inforruptions). T am p:lc.
ing for en outhentic statement fr o)
the Government. That ig why, T am
tniging this question here. {Interry -
tionsg)

SHRL_IALADI ARUNA alias V.
ARUNACHALAM: The Government

. have accepted the letters.



